
bags of salt worth about Rupees one crote are 
tykrn Itoclnrfted along Iho sea coast in Kuteh 
District due lo non-availability of Railway 
wagons; and

(b) If 90, the total number of wagons 
released for the purpose ?

TBE MINISTER OF RAILWAYS (SHRI 
HANUMANTHA1YA) : (a) Representa-
tions have been received asking for supply of 
more wagons for movement of salt from 
Kutch area.

(b) During the period 1st January to 10th 
June 1971, 2,979 broad gauge and 6,624 metre 
gauge wagons were loaded with salt from the 
stations in Kutch area.

Shifting of Head Offices of Industrial concern® 
from West Bengal to other States

♦801. SHRI JYOTIRMOY BOSU : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(b) the names of Industrial and 
Commercial Companies (registered in West 
Bengal) whose Head Offices have been 
permitted to shift to other States from West 
Bengal, during the last three years ;

(b) the names of States where these 
offices have been shifted;

(c) the reasons for shifting in each case ;
and

(d) the number of employee* and workers 
affected due to such shifting in each case ?

TBE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP- 
MENT (SHRI GHANSHYAM OZA) : (a) 
to (d). Information is being collected and 
will be laid on the Table of the House in due 
course.
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Shortage of Raw-Material and Spin Parla la 
Tractor Manufacturing Industry

*804. SHRI B. NARAYANAN : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether an acute shortage of raw 
materials and spare parts is being faced by 
tractor manufacturers;

(b) the extent of under-utilisation of the 
installed capacity on account of this 
shortage ; and

(c) the steps taken by Government to 
overcome this difficulty ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): (a) 
to (c). The tractor industry is included in the 
’Core’ sector and Government ensure that the 
foreign exchange requirements of the industry 
for the import of mw materials and com-
ponents are fully met. Sometimes them may 
be a temporary shortage of indigenously 
manufactured components like types and 
tubes, wheels, pistons, control valves, etc. 
and on those occasions Government allow the 
import of such components also to tide ovcr 
such shortage. Thera is hardly any under-
utilisation of installed opacity on account of 
shortage of taw materials and tompotfent*.

Manufacture of Tyres wl* F*eitfft 
Collaboration

m m  mm  *
fa*pleased fc state;
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tb whom1 fetfcrk of httfeat were 

issued* and which require foreign 
wjflabotttion;

(b) the names of foreign countries that 
hfljv* ootpe in for such collaboration; and

(c) tfce terms and conditions of 
collaboration ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a) 
to (c). Letters of Intent have been issued in 
November/December last to eight parties for 
establishing yew undertakings in the various 
States of the country with an individual 
capacity of three lakh nos. each per annum 
for the manufacture of automobile tyres and 
tubes.

Of these, only M/s. South Indian Export 
Corporation, Madia* who are o establish 
the undertaking in Mysore State have 
submitted firm proposals for foreign technical 
collaboration with M/s. Techno*export 
Foreign Trade Corporation. Czechoslovakia.

Electrification of Madras GummMlpundi 
Section (Southern Railway)

*806. SHRI T. S. LAKSHMANAN : 
Will the Minister of RAILWAYS be pleased 
to state:

(a) whether survey has been completed 
for electrifying Madras-Gummidipundi section 
on Southern Railway;

(b) the anticipated expenditure for 
electrifying this section ; and

(c) the time by which Government 
propose to electrify tbe section ?

. THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) { (a) Most of the 
foot-by-foot survey for the proposed electrifi-
cation of Madras*Vtjayawada section of which 
th* Marfiift<totoidJp«ttdl section forma * 
part oaly has been ogoipfited*

<b)' Bkctf#Moa of Mad^Vflay**ada 
action# i» to 34 crow*, frto

sep*t*feeaM*te avaUaWe for the Madras. 
GummidJpuadi Section.

(c) Electrification of Madras-Vijayawada 
feetbn is scheduled to t e  taiken up for 
execution in 1972*73.

Scarcity of Steel for Sotlej-Beas Link Project

*807. SHRI 0AL1P SINGH t '
SHRI DEVINDER SINGH 

GARCHA :

Will the Minister of IRRIGATION AND 
POWER be pleased to state :

(a) whether the fcutlej-Beas Link Project 
is facing acute scarcity of steel, if so, the 
reasons therefor; and

(b) the steps, the Project authorities/ 
Government have taken or propose to take to 
obtain regular supply of steel for completion 
of the Project according to schedule ?

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): (a) and <b). 
For maintaining the tempo of works in the 
Bcas Sutkg Lhlk Project, there are adequate 
stocks of Steel. Advance action has been taken 
for making priority allocations of indigenous 
production of steel for the Beas Sutlej Male 
Project and for importing the categories of 
steel which will not be available, when 
required, from indigenous production so that 
the progress of the construction of the feroject 
is not hampered because of shortage of 
steel.

Thopayar Irrigation Scheme, Tamil Nagu

+8P*. SHRI BHUVARAHAN ; Will the 
Minister of IRRIGATION AND POW£R be 
pleased to state :

(a) whether there is any proposal pending 
with the Central Government for the Thopayar 
Irrigation Scheme, Salem D/strict, Tamil 
Nadu;

(b) whether thet recommendation ol the 
Tamil Nadu Government in this regard has 
been considered by the Central Government; 
and

(c) if so, the final decision, $%ny, lafam 
hi the matter ?




